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Cooperation be pleased to state:

(a) how far the supply of PL. 480
wheat hus eased the food situation in
the country;

(b) the States to be fed with this
wheat; and

(c) whether the surplus States will
also rec-ive any quota?

The Minister of Food, Agriculture,
Community Development and Co-
operation (Shri C. Subramanlam): (a)
We are distributing about 850 thou-
sand tonnes of imported whea{ every
month which hus considerably imn-
proved the availability of foodgrains
in the country.

{(b) All the States.

(¢) Yes, Sir,

Oaravelle Flights

*396. Shri Linga Reddy:
Shri Maheswar Naik:

" Will the Minister of Transport, Avia-
tion, Shipping and Tou. ism be pleased
to state:

(a) the number of Caiuvelie service
flights operated in the country at pre-
sent;

(b) the air routes where Caravelle
service flights are' in opceration; and

(e) whether there is any expansion
prog:usame to cover. more places in
the country by Caravelle servict
flights in the near future?

The Minister of Tramsport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) 8.

(b) (1) Bombay-Delhi
(2) Calcutta-Delhi
(3) Calcutta-Madras
(4) Bombay-Calcutta
(5) Bombay-Bangalore-Mudras
(6) Delhi-Ilyderabad-Madras
«{c) With the existing fleet of 5
Caravelles, it is not possible to pro-
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vide caravelle service to any new
stations, As and when the existing
caravelle fleet is augmented, it is pro-
posed to provide caravelle services w
Srinagar and Gauhati and additionas
services on some of the existing cara
velle routes.
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Starvation Deaths in Madhya Pradesh

*398. Shrimati Maimoona Sultan:

Shri Hukam Chand
Kachhavaiya:

Shri R. Barua:

Shri Ram Sewak Yadav:

Shri Bagri:

Shri R. S. Pandey:

Shri Bade:

Shri Vasudevan Nair:

Will the Minister of Food, Agricul-

ture, C y Develop and
Cooperation be pleased to state:

(a) whether it is a fact that a
number of starvation deaths have
occuered in the country, especially in
Madhya Pradesh this year;

(b) if so, the number of deaths oc-
curred so far in the country as a
whole and in Madhya Pradesh during
1965; and

(¢) the particulars of famine stric-
ken areas and the steps taken to
aviod such deaths?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation  (Shri
Shinde); (a) No, Sir.

(b) Does not arise,

(¢) Scarcity conditions prevail in
certain parts of Maharashtra, Gujarat,
Madhya Pradesh, Orissa, Andhra Pra-
desh, Rajasthan and Mysore. Supply
of foodgrains to thesc States from
Central stocks has been stepped up.
The State Governments -have also
opened scarcity relief works in the
affected arcas.

Jurisdictional Conflict between
Legislature and Judiclary

«399. Shri Vishwa Nath Pandey:
Will the Minister of Law be pleased
to refer to the reply given to Starred
Question No. 390 on the 23rd Novem-
ber, 1965 and statc:

(a) whether Shri Keshava Singh
has filed an appeal in the Supreme





